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#<9T / ORDER

PER BENCH :

These appeals by the assessee arise out of the separate orders

passed by the CIT(A), Panaji — 1, dated 20.03.2019 1in relation to

the assessment years 2012-13, 2013-14 & 2015-16, respectively.

2.  Before us, the assessee has filed letters dated 30.06.2020

seeking withdrawal of the appeals. The relevant contents of such

withdrawal letters, read as under :




ITA Nos.222, 223 & 224/PAN/2019
Thrift Co-operative Association Limited

... We have decided to opt for Vivad Se Vishwas Scheme (VSVS) and
accordingly filed the necessary forms with Commissioner of Income
Tax for the said assessment year. Copy of Form No.3 generated from
the Income Tax site regarding approval of the declaration by CIT is
enclosed.

Hence we hereby request you to consider the same appeal as
withdrawn.”

3. On perusal of the above letters and having no objection from
the side of the 1d. DR, we allow the request of the assessee to
withdraw the appeals.

4.  In the result, all the appeals of the assessee are dismissed as
‘withdrawn’.

Order pronounced in the open Court on 31% July, 2020.
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